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By Hon’ble Shri S.R. Adige, Vice Chairman _(A):

MHeard both sides.

. It is not denied that the applicant™s claims are

fully -covered by the Tribunal’s order dated 2.8.2001 in

S 0A No.1538/2001 in the matter of Tarun Kumar and Others

Vs. UOI and Others.

\

. In the circumstances, the 0A is disposed of in

terms of the previous aforecited order dated 2.8.2001 .

in Tarun Kumar’s case (Supra). No costs.

Arvedardw, At 979—
(Dr. A.vedavali) , (5.R. Adide)
- Member (J) Vice Chairman (&)
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